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IN FTHE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR
CATEGORY-WISE MONTHLY STATEMENT FOR TIIE MONTH OF

JUNE-2020
PREYIOUS INSTITUTION DISPOSAL CLOSING
RALANUE DB 5B TOTAL| LB, DB SR TOT AL BALANCE |
MAIN CASES
CIVIL SIDE
CIVIL FIRST APPEAL 8442 0 3 3 0 0 40 40 9405
CIVILSECOND APPEAL 2994 ] 0 0 0 0 0 0 2994
EX. FIRST APPEAL 47 0 1 1 0 0 0 0 48
[EX. SECOND APPEAL 9 0 0 0 ] 0 0 0 9
CIVIL MISC. APPEAL 28576 2 16 18 0 2 5 7 28587
CIVIL REVISION 629 0 1 1 0 0 0 0 630
CIVIL REVIEW 482 1 4 5 0 0 12 12 475
CUSTA (CUSTOM AFPEAL) 8 0 0 0 0 0 0 0 8
INCOME TAX REF. 3 0 0 0 0 0 0 0 3
OTHER TAX REF. 2 0 0 0 0 0 0 0 2
TAX CASES 0 0 0 0 ] 0 0 0 0
[EXCISE. ACT REF. 0 0 1] 0 0 0 0 0 0
I. 1. APPEAL 386 4 0 4 0 29 0 29 361
W.T. A. 7 0 0 0 0 (] 0 0 7
SALES TAX REVISIONS 819 0 0 0 0 0 0 0 819
TESTAMENTARY CASES 1 0 0 0 0 0 0 0 1
COMPANY PETITION 28 0 0 0 0 0 0 0 28
COMPANY APPEAL 1 0 0 0 0 0 0 0 1
COMPANY APPLS. 16 0 4 4 0 0 0 0 20
COMPANY SUITS 0 0 0 0 0 0 0 0 0
COMPANY LIQUIDATION 10 0 0 0 0 0 0 0 10
ELECTION PETITION 5 0 0 0 0 0 0 0 5
[SPECIAL APPEAL (CIVIL) 7 0 0 0 0 0 0 0 7
SPECTAL APPEAL ( WRIT) 1785 16 0 16 0 10 0 10 1791
CIVIL, CONTEMPT 3254 9 34 43 0 0 11 11 3286
CIVIL WRIT 55259 30 531 561 0 5 107 112 55708
005 0 0 0 0 0 0 ] 0 0
CENTRAL EXCISE APPEAL 177 0 0 0 0 0 0 0 177
CROSS OBJECTION 950 6 10 16 0 6 0 6 960
CIVIL REFERENCE 2 0 0 0 0 0 0 0 2
TOTAL “A” 104899 638 604 672 0 52 175 227 105344
CRIMINAL SIDE
MURDER REFERENCF. 2 0 0 Q0 0 0 0 0 2
CRIMINAL APPEAL 20545 2 56 65 L] 1 35 36 20574
CRIMINAL REVISION 8750 0 45 45 0 0 27 27 8768
7S 82 CR P, 7079 0 | 253 |253] o | o | 79 | 79 7253
L/ 438 8 99 CR.P.C. 1378 0o |22 22| o | o | 847 | 847 1803
CR. CONT. PETITION 5 0 0 0 0 0 0 ] 5
CRIMINAL REFERENCE 0 0 0 0 0 0 0 0 0
HABES CORPUS 104 16 0 16 ] 13 0 13 107
CR.LTO A 625 0 2 2 0 0 0 0 627
CRLW 316 36 14 50 0 32 23 55 311
CR1.O (CRIMINATL ORIGINAL) 1 0 0 0 1] 0 0 0 1
TOTALB 38805 61 1642 | 1703 0 46 1011 1057 39451
TOTALA+B 143704 129 2246 | 2375 0 98 1186 1284 144795
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LIUNE—2020
TS, CAS'F_‘_S _
BATL & STAY W VISION,
O I TaRcAT
BAIL APPL. IN CRIMINAL
APPEAL 819 2 43 45 0 5 43 48 816
‘::;LI ;151;1. & STAY IN CRIMINAL 1852 0 16 16 0 0 4 4 1864
l.?.':;‘c_‘:;"h#o‘:‘" N CRIMINAL 6062 0 200 | 200 | o 0 56 56 6206
|ﬁ:tk.?££t$ni‘~‘;'pﬂf;"é“£&“‘ 67 0 0 0 0 0 0 67
BAIL AFPL. & 51AY IN CRIMIMAL 0 0 0
KRIMINAL CONT. PETITION 0 0 0 0 0
IBAIL APPL. & STAY IN CRIMINAL
LEAVE TO APPEAL 0 0 ] 0 0 0 0 0 0
CRIMINAL MISC. APPLICATION .
130 0 33 33 0 18 18 145
TOTAL -C 8930 2 292 294 5 121 126 9098
CRIMINAT TRANSFER PET, 63 0 0 0 0 0 0 0 63
STAY IN HABES (CORPUS 0 0 0 0 1] 0 (] 0 0
TOTAL -D 63 0 0 0 0 0 0 0 63
TOTAL C+D 8993 2 292 294 ] 5 121 126 0161
TOTAL A+B+C+D 152697 131 2538 | 2669 0 103 1307 1410 153956
TYILSIDE
IVIL INTE Y CA
STAY IN INCOME TAX APPEAL 14 4 0 4 0 0 0 0 18
STAY IN CENTRAL EXCISE APPEAL 7 3 0 3 0 0 0 0 10
STAV IN SALESTAX REV, 32 0 0 0 1] 0 (] 0 32
STAY IN CIVIL FIRST APPEAL 1238 0 3 3 0 0 0 0 1241
STAY IN CIVIL SECOND APPEAL 470 0 0 0 0 0 0 0 470
STAY IN CIVIL MISC. APPEAL 3587 2 8 10 0 2 1 3 3594
ISTAY IN CIVIL REVISION 188 0 1 1 0 0 0 0 189
STAY IN CIVIL REVIEW 4 6 0 6 0 6 0 [ 4
STAY IN SP1_ APPFAL, (CTVIL) 0 0 0 0 0 0 0 0 0
STAY IN TRANS FER APPL. 31 0 | 1 0 0 0 0 32
STAY [N CMAP.. 9 0 1 1 0 0 0 0 10
AY IN SPL.APPEAL (WRIT) 1027 16 0 16 0 10 0 10 1033
STAY IN WRIT PET. 26059 25 518 543 0 1 93 94 26508
TOTAL -F 32666 56 532 588 0 19 24 113 33141
CIVIL MISC. APLN. 1397 4 48 52 0 1 224 225 1224
CIVIL MISC. CASFE 3495 8 28 36 0 3 2 5 3526
EXE. MISC, APLN, 0 0 0 0 0 0 0 0 0
ICIVIL LEAVE TQ APPEAL 53 0 0 0 0 0 6 6 47
CIVIL TRANSFER APPLICATION 45 0 1 1 0 0 0 0 46
TOTAL -F 4990 12 77 89 0 4 232 236 4843
TOTAL E+F 37656 63 609 677 0 23 326 349 37984
TOTAL- MISC. (C+D+E+F) 46649 70 901 971 0 28 447 475 47145
190353 199 3147 | 3346 0 126 1633 1759 191940
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